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**THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI MOHD.
SHAFI QURESHI) : (a) The engine drivers
and guards working the Rajdhani Express do
not work for more than 8 hours at a stretch. As
regards other staff working on this train, their
duties are of an intermittent nature. They work
only for a portion of the time spent in journey
and their working hours are computed in
accordance with the Hours of Employment

Regulations. They also do not work for more
than 8 hours at a stretch.

(b) and (c) Loco and Traffic Running
Staff are paid running allowance, while other
staff are paid daily allowance and night duly
allowance as prescribed.]
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TRADE RELATIONS WITH COUNTRIES OF
SOUTH AMERICA AND AFRICA

*165. SHRI O. P. TYAGI : Will the
Minister of FOREIGN TRADE be pleased to
state :

[ RAJYA SABHA |
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(a) the names of countries of South
America and Africa with whom Government
have established trade relations ;

(b) the details of the goods exported to
and imported from these countries ; and

(c) if no such trade relations have been
established, what are the reasons therefor ?]
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¢[THE MINISTER OF FOREIGN
TRADE (SHRI L. N. MISHRA) : (a) to (c) A
statement is laid on the Table of the House.

STATEMENT

(a) India has trade relations with all the
countries in South America. In Africa we have
trade relations with all countries except
Rhodesia, South Africa and South West Africa
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(b) Details are available in the Monthly
Statistics of the Foreign Trade of India
published by the Department of Commercial It
telligence and Statistics, Calcutta, which nre
available in the Parliament Library.

(c) Trade relations between India and
Rhodesia, South Africa and South West Africa
have been banned on account of racial policies
followed by these countries and because of the
United Nations sanction.]

FILM TRA DB BETWEEN INDIA
ANDU. S. A.

4166 SHRIMATI LAKSHMI
KUMARI CHUNDAWAT : Will the Minister
of FOREIGN TRADE be pleased to state :

(a) the number of Indian movies exported
to the U. S. A. in the year 1970-71 and the
foreign exchang earned therefrom ;

(b) the number of English Films imported
by India from the U. S. A. and the foreign
exchange spent by India on this import ;

(c) whether the relevant agreement bet-
ween U. S. A. and India which was to have
lapsed on 30th June, 1971 has been renewed ;
and

(d) if so, with what modifications ?

THE MINISTER OF FOREIGN TRADE
(SHRI L. N. MISHRA) : (a) to (d) A statement
is laid on the Table of the House.

STATEMENT

(a) and (b) The information regarding
number of films exported to and imported
from U. S. A. is not available as the statistics
are maintained in terms of metres and value
and not in number. Films valued at Rs. 11.S3
lakhs approximately were exported to U. S. A.
during 1970-71. In terms of the erstwhile
agreement with the Motion Picture Export
Association of America, Inc. eight member
Companies of the Association were allowed to
repatriate Rs. 25 lakhs per annum only out
of the
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(¢) No, Sir.

(d) Does not arise.

EXPORT OF SPORTS GOODS
*167. SHRI SHYAMLAL GUPTA :
SHRISURAJ PRASAD :

Will the Minister of FOREIGN TRADE
be pleased to state :

(a) whether any study in regard to the
export of sports goods to foreign countries has
been made by Government ;

(b) if so, whether it is a fact that there is a
great demand for such goods in the North
American and European Markets ; and

(c) the steps taken or proposed to be taken
by Government to encourage the export of
these goods to foreign countries ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI A.
C. GEORGE) : (a) to (c) A statement is laid on
the Table of the House.

STATEMENT

(a) Yes, Sir. A study has been made by
the Administrative Staff College of India,
Hyderabad. However, the final report of the
study has not been received as yet.

(b) There is sizeable demand for our
sports goods in these and several other
countries.

(¢) There is already a scheme for pro-
motion of export of sports goods. Its main
features are :—

(i) Cash assistance at the rate of 20% f. o.
b. value of exports of sports goods ;
and

(ii) replenishment import licences varying
from 10% to 40% f. o. b. value for
registered exporters.



